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MP HC seeks data on
action against prlvate
hosps violating rules

Tinmes News NETWORK

Bhopal: A division bench of
the Madhya Pradesh high
court on Monday asked the
state govt about the steps ta-
ken against private hospi-
tals operating in contraven-
tion of rules.

The bench of Justice
Sanjeev Sachdeva and Justi-
ce Vinay Saraf further as-
ked the state govt to hand
over the inquiry report of a
high-level committee into
the fire incident at a private
hospital in Jabalpur, in
which eight persons were
killed.

The court also asked the
state govt to respond to a qu-
estionnaire prepared by the
petitioners in the case wit-
hin two weeks.

President of the Law Stu-
dents'Union, Vishal Baghel,
inapublicinterestlitigation
(PIL) filed in 2022, said that
several hospitals were given
permission to operate du-
ring the Coronapandemicin
contravention of rules. The
norms regarding the obser-
vance of the National Buil-
ding Code, fire safety, buil-
ding completion certificate,
and provision of a six-metre
open space for the fire briga-
de in the event of a fire and
parking space were disre-
garded while giving permis-
sion to private hospitals to
operate.

During the pendency of
the petition, eight persons
werekilled in a major fire in-
cident at New Life Hospital
in August 2022. A high-level
committee constituted by

Fake doctor case:
Cancel hosp licence,
NHRC tells MP govt

| "The National Human
Rights Commission
(NHRC) on Monday said
that it has found several
irregularities inthecase
of afake doctor working
as a Cardiologist at Mis-
sion Hospital in Madhya
Pradesh’s Damoh.

The commission also
stated that after con-
ducting a probe into the
matter, it has made sev-
eral recommendations
to the Madhya Pradesh
government and has
sought a report within
four weeks. It has fur-
ther recommended that
the Madhya Pradesh
govt shall pay Rs 10 lakh
each as relief to the next
of kin of all seven pa-
tients who died follow-
ingtreatment by the fake
Cardiologist at this hos-
pital. acencies

the state govt to probe the in-
cident held local officials of
the health department re-
sponsible for allowing the
hospital to run without the
provision of requisite facili-
ties, but no action followed
against them. The court has
now asked the state govt to
inform the court about the
action taken against the ho-
spitals operating in contra-
vention of rulesand to hand
over the probe report to the
police for perusal.
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Aid for victims
of fake doctor

New Delhi: The National
Human Rights Commission
{WHRC) on Monday asked
the Madhva Pradesh govern-
ment to award 10 lakh each
as rellef to families of seven
persons who died because of
treatment given to them by a
fake cardiclogist at Mission
Hospital, Damoh.

The NHRC passed the
order, along with other direc-
tives, following an inguiry
conducted by it that found sev-
eralirregularities in the case.

It has made several rec-
ommendations to the Madhya
Pradesh government and the
Centre, seeking action-taken
reports within four weeks.
The commission registersd
the case based on a complaint
filad om March 28.

The commission sald it had
racommended that the state.

throngh its chief secretary.
pay ¥10 lakh each to the nexi
of kin of all seven patients
who died following treatment
by the fake cardiologlst.

The commission has also
recommended cancelling
the licence of the hospital
until the final disposal of the
matter, 1ssuing directions to
officlals to Inspect all cath
labs in Madhva Pradesh. The
state government will also
have to 1ssue directives to
verify whether all the doctors
are qualified to work in the
cath lahs.

It recommended that
the secretary in the Union
ministry of health and fam-
ily welfare should get a ver-
ification done on cath labs
across the country and issue
directives to the states to
ensure the implementation
of the Centre’s Avushman
Rharat schama
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Meghalaya seeks NHRC support to
establish NCB sub-zonal office in Shillong

CORRESPONDENT

SHILLONG, July 7: A high-level
meeting chaired by the Deputy
Chief Minister in charge of Home
(Police), and attended by the Na-
tional Human Rights Commission
(NHRC) Special Monitor and former
BSF Director General Rakesh
Asthana, marked a significant step
in Meghalaya’s fight against drug
trafficking. Also present was the
Minister in charge of Social Wel-
fare, Paul Lyngdoh, who highlight-
ed key concerns, ongoing initia-
tives, and urgent appeals presented
to the visiting official.

“We just had a very important
meeting led by the Deputy Chief
Minister (Home-Police), in the pres-
ence of the NHRC's Special Moni-
tor, Rakesh Asthana, who is also a
former Director General of the BSF
and had headed the Narcotics Con-
trol Bureau (NCB). He is on a three-
day visit to Meghalaya to assess
the drug trafficking situation in the

state,” said Lyngdoh.

He further stated, “We briefed
the NHRC Special Monitor on the
various initiatives undertaken by
the state government. I'm happy to
share that he was very appreciative
of our efforts. He specifically laud-
ed the Dream Project, which is a
community-based initiative in-
volving educational institutions
and faith-based organisations.”

Lyngdoh underlined Megha-
laya’s strategic vulnerability as it
lies within a major drug traffick-
ing corridor. “One of the key issues
discussed was Meghalaya's prox-
imity to the Golden Triangle in
Myanmar, a major global drug sup-
ply zone. Unlike states like Pun-
jab, where the supply is often lo-
cal, in our case, drugs come in from
outside the state, which poses a
serious threat,” he said.

He added that more exhaustive
discussions on the matter will take
place tomorrow. “Today’s meeting laid
the groundwork, but a more detailed

discussion will be held tomorrow.”

The meeting was attended by
senior officials from the Home Po-
lice Department, including the Di-
rector General of Police, officers
from the Social Welfare Depart-
ment, Additional Chief Secretary,
representatives from the Law De-
partment, and officials involved
with the Dream Mission.

One of the key pruzusnls put
forward was the establishment of a
dedicated NCB sub-zonal office in
Shillong. “We urged the NHRC to
intervene and push for the creation
of an NCB sub-zonal office in Shil-
long, which would significantly
strengthen enforcement in the re-
gion,” Lyngdoh stated.

He also raised the issue of a pend-
ing Central government-funded
proposal for the procurement of ve-
hicle scanners. “We informed the
visiting NHRC official about our
proposal for acquiring vehicle scan-
ners funded by the Government of
India. Although the proposal has

already been submitted to the Un-
ion Ministry, there has been an un-
due delay in its approval,” he said.

The state has initially request-
ed two such scanners, and Lyngdoh
confirmed that the NHRC's Special
Monitor assured his intervention.
These scanners are intended for use
at two key entry points in the Ri
Bhoi district, with the DGP tasked
with following up on the matter.

On the legal front, Lyngdoh
stressed the need to strengthen pro-
visions under the PIT-NDPS Act.
“We also discussed the PIT-NDPS
Act, which includes provisions for
preventive detention. We proposed
that the detention period be extend-
ed to three years. Curremtly, four in-
dividuals are already under preven-
tive detention, and twelve more cas-
es are under active consideration.”

The follow-up discussions
scheduled for July 8 are expected
to result in concrete steps toward
strengthening Meghalaya’s anti-
narcotics efforts.
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